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1 2 3
16. Nagaland 41.87
17. Sikkim 885
18. Tripura 128.77

Sue ToTaL 51333

C. Non-High Focus States

19. Andhra Pradesh 1,014.36
20. Goa 820
21. Gujarat 800.00
22. Haryana 148.14
23. Karnataka 72770
24. Kerala 550.00
25. Maharashtra 327729
26. Punjab 630.00
27. Tamil Nadu 1,194.17
28. West Bengal 18234

Sus TotaL 8,532.20

D. Small States/UTs

29. Andaman and Nicobor 52.85
30. Chandigarh 129.64
31 Dadra and Nagar Haveli 62.60
32. Daman and Diu 4.66
33. Delhi 0.00
34 Lakshadweep 13.18
35. Puducherry 520

Sue ToTaL 268.19

GranD ToTaL 13,650.83

Disposal of hazardous bio-medical waste by hospitals
694. SHRI BAISHNAB PARIDA:
SHRI GOVINDRAO ADIK:
Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:
(a) whether it is a fact that Government hospitals in the National Capital are

turning a blind eye to the hazards of bio-medical waste by either casually dumping
the untreated waste despite expensive incinerators installed at the hospitals;
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(b) if so, the details therecof and in how many hospitals incinerators are
functioning or not functioning; and

(¢) the action the Ministry has taken under the Bio-Medical Waste Rules,
1998 against the erring hospitals?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SUDIP BANDYOPADHYAY): (a) As per the information provided
by Delhi Pollution Control Committee (DPCC), it is not correct.

(b) The details of status of functioning of incinerators for Bio-Medical
waste in Government hospitals of Delhi as informed by DPCC, are given in
Statement (See below).

(¢) DPCC has informed that Health Care Establishment is required to install
its own treatment and disposal facility or can get its Bio Medical Waste treated and
disposed off through Common Bio Medical Waste Treatment Facility authorized by
the State Pollution Control Board/Committee. DPCC has taken following action under
the Bio-Medical Waste (Management and Handling) Rule, 1998 and amended
to date:-

@i Bio Medical Waste is being disposed/treated by three Operators of
Common Bio-Medical Waste Treatment Facilities (CBWTF) or by the
hospitals which have their own treatment facilities like Incinerator/
Autoclave/Microwave etc.

(i) Bio-Medical Waste Treatment facilities have been installed for the Bio-
Medical Waste in Hospitals and three Operators or Common Bio-Medical
Waste Treatment Facilities (CBWTF) are having sufficient capacity to
treat the Bio Medical waste.

@iii) Regular inspections are carried out by their officials to check compliance
of Bio-Medical Waste (Management and Handling) Rules, 1998 as
amended to date. The deficiencies observed, if any, are communicated to
the Health Care Establishment through letter/show cause notices etc.
under the said Rules/Environment (Protection) Act, 1986, for rectification
of the deficiencies.



Statement

Details of Status of Functioning of Incinerators

S1.No.

Name of the Hospital

Address/location

Operational Status

Remarks

1

All India Institute of Medical
Sciences (AIIMS)

Charak Palika Hospital

Guru Tegh Bahadur Hospital

Hindu Rao Hospital

Lady Hardinge Medical College
and Associated Hospital

Lal Bahadur Shastri Hospital

Ansari Nagar
New Delhi-29

Moti Bagh
New Delhi-21

Shahdara,
Delhi-95

Delhi-07

Shaheed Bhagat Singh
Marg, New Delhi-01

Khichripur, Delhi -91

Stopped/closed

the incinerator

Stopped/closed

the incinerator

Stopped/closed
the incinerator

Stopped/closed
the incinerator

Stopped/closed
the incinerator

Stopped/closed
the incinerator

Outsourced the treatment and Disposal of
the Bio Medical Waste through CBWTF.

Outsourced the treatment and Disposal of
the Bio Medical Waste through CBWTF.

Outsourced the treatment and Disposal of
the Incinerable Bio Medical Waste through
CBWTF. The Hospital is having Autoclave
for the treatment of the Autoclavable Bio
Medical Waste.

Outsourced the treatment and Disposal of
the Incinerable Bio-Medical Waste through
CBWTF. The Hospital is having Autoclave
for the treatment of the Autoclavable Bio
Medical Waste.

Outsourced the treatment and Disposal of
the Bio Medical Waste through CBWTF.

Outsourced the treatment and Disposal of
the Incinerable Bio Medical Waste through
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10.

11.

Lala Ram Swaroop Institute
of tuberculosis &
Respiratory Diseases

Lok Nayak Hospital

Maharishi Valmiki Infectious
Discases Hospital
(MVID Hospital)

Ram Manohar Lohia Hospital

Rao Tula Ram Memorial
Hospital

Sri Aurobindo Marg,
New Delhi-30

Jawahar Lal Nehru
Marg, New Delhi-02

Kingsway Camp,
Delhi-09

Baba Kharak Singh
Marg, New Delhi-01

Jaffarpur,
Delhi-73

Functional

Stopped/closed
the incinerator.

Functional

Functional

Stopped/closed
the incinerator

CBWTF. The Hospital is having Autoclave
for the treatment of the Autoclavable Bio
Medical Waste.

The Hospital is also having Autoclave for
the treatment of the Autoclavable Bio
Medical Waste.

Outsourced the treatment and Disposal of
the Incinerable Bio-Medical Waste through
CBWTF. The Hospital is having Autoclave
for the treatment of the Autoclavable Bio
Medical Waste.

Other Plastic/infectious waste is chemically
treated and disposed off.

The Hospital is also having Microwave for
the treatment of the Microwable Bio
Medical Waste.

Outsourced the treatment and Disposal of
the Incinerable Bio Medical Waste through
CBWTF. The Hospital is having Autoclave
for the treatment of the Autoclavable Bio
Medical Waste.
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SLNo. Name of the Hospital Address/location Operational Status Remarks
12. Rajan Babu Institute for Kingsway Stopped/closed Outsourced the treatment and Disposal of
Pulmonary Medicine and Camp Delhi-09 the incinerator the Bio Medical Waste through CBWTF.

Tuberculosis (RBTB Hospital)

13. Safdarjang Hospital

14.  Swami Dayanand Hospital

15, Palika Maternity Hospital

Sri Aurobindo Marg,
New Delhi-29

Shahdara,
Delhi 95

Lodhi Colony,
New Delhi-03

Functional

Functional

Stopped/closed

the incinerator.

Incinerator Operational. The Hospital is
having Microwave for the treatment of the
microwable Bio-Medical Waste. DPCC has
given permission to close down the
incinerator on the request of Director
General, DGHS Govt. of India since the
land occupied by the incinerator is
proposed to be used for the approach road
for the Centre for Emergency Trauma. It
has been informed that after closure of the
incinerator. Bio Medical Waste would be
treated and disposed through CBWTF.

The Hospital is also having Autoclave for
the treatment of the Autoclavable Bio
Medical Waste.

Outsourced the treatment and Disposal of
the Bio Medical Waste through CBWTF.
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16.

17.

18.

19.

NDMC Veterinary Hospital

Deen Dayal Upadhyay
Hospital

Base Hospital of Armed Forces

R.R. Hospital of Armed Forces

Moti Bagh,
New Delhi-21

Hari Nagar,
Delhi-64

Delhi Cantt,
Delhi

Delhi Gurgaon Road
(National Highway
No. 8), Delhi Cant.,
Delhi

Stopped/closed

the incinerator.

Stopped/closed
the incinerator.

Functional

Functional

Outsourced the treatment and Disposal of
the Bio Medical Waste through CBWTF.

Outsourced the treatment and Disposal of
the Incinerable Bio Medical Waste through
CBWTF. The Hospital is having Autoclave
for the treatment of the Autoclavable Bio
Medical Waste.

CBWTF — Common Bio Medical Waste Treatment Facility.
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